TO BE PUBLISHED IN THE GAZETTE OF JNDIA PART-11
SECTION 3, SUB-SECTION (i1) DATED THE 2/s7 , 1968

_Goverrment of India
Ministry of Finance
(Department of Revenm)

naxan
New Delhi the 2P ereh, 199
NOTIFICALION
$.0. (E).- Whereas by nofification vi $.0. 602(E) datéd

12th August, 1993 issued under sub-section (1) repd with clause (b) of
Explanation to section 35AC of the Income-tax Act, |19681 (43 of 1961), the
Central Government had specified the scheme at serial number 7, the Rural
Medical health Care Curative and Preventive Measures al Kankhal, by Raskrishna
Mission Sevashrama, Kankhal, as an eligible project acheme for a period of
three assessment years commencing from the assessment lear=1984-85;

 TAND WHEREAS the said project or scheme is likely to extend beyond three
aars; o
or scheme is executed properly, made a further r tion under sub-rule

58) of rule 1M of the Income-tax Rules, 1962 for ifying the said project
or scheme for a further period of two years;

AND WHERFAS the National Comnitiee being satisfiF that the said project

NOW, THEREFORE, the Central Government, 1in errcise of the powers
conferred by sub—section (1) read with clause (b) of Explanation to section
35AC of the Income-tax Act, 1961 (43 of 1961) hereby|specifies the scheme of
Rural Medical Health Care Curative and Preventive Measures at Kankhal, which
are being carried out by Ramkrishna Mission Sevashrama, Kankhai, at the
estimated cost of rupees thirty two lakhs fifty eiﬁ;ht thousand onty as an
eligible project or scheme for a further period df two assessment years
comencing from the assessment year 1997-98.

- ._ | | Q«\V\f\ |

( V.K. SBGAL )
Deputy Secretary tg the Government of India

' No. NC-15/96
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